281 Bills introduced

MR. DEPUTY-SPEAKER @ The ques-
tion is ¢

“That leave be grantied to introduce a
Bill to provide for the Medical check-
up of the members of Pariiament from
time to time at the All India Institute
of Medical Sciences, New Delhi, and
for matters connected therewith ™

The motion was adopted.
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MR. DEPUTY-SPEAKER : The ques.
tion is

“That Jeave bs granted ro introduce a
Bill to provide for thse medical check-
up of the President and the Prime
Minister of India from time to time at
the All India lnstitute of Medical
Sciences, New Delhi and for matters
connscted therewith.”

The motion was adopted.
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CONSTITUTION (AMBNDMENT)
BILL*

(Amendment ot Eighth Schedule)
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MR. DEPUTY.SPEAKER : The ques-
tion 13

“That leave be granted to introduce &
Bill further to amend the Constitution
of India.”

The motion was adopted.
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PENSION AND OTHER AMENITIES
FOR THE EX-MEMBERS OR
PARLIAMENT BILL *

st agw wane dew (gefiye) ¢
wasaw agiea. ¥ seary st g fis qe-
¥ gaz qawdt & for Jua wdr ovg gu-
gfeare ®1 379 £ T fadaw W
qrenfy s o gk & o

SHRT S. M, BANERJEE (Kaopur) : 1
am sorry that T liave to oppose this Bin,
We have all sympathics with those Mem-
bers whe have dot been re-didoted. Byt at
the present juncture when we cannot
possthle snorease the wages of the Cestral

* pPublivhed in gazette of Indla Bxtracrdinery, Part 11, ssction 2, dated 28-5.71,



